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Polution of Arabian a by the 
Bulk Oil Carriers 

18. SHRI D. S. A. SIVAPRAKA-

SAM: Will the Minister of SHIPPING 
AND TRANSPORT be pleas d to 
tate: 

(a) whether Government ar 3w.are 
that a number of bulk carriers which 
carry oil from Gulf countries to 
Japan, while journeying back em]pty 
huge quantiti s of oil s1udg,e in th 
Arabian sea· 

(b) H soJ wheth r Go ernm nt .. , re 
av are that this is in contravention ot 
the Rule I id-down by the Interna-
tional Conv ntion for the Prevention 
of Pollulion of the .S a Report 1 Rn 
d 1nt r Gov rnmf_nt al m::iri ime 
onsultative Organisar on R1 port:. and 

(c) what ac ion Governmen , o-
posPd to take 10 pr v nt the S a -oJ-
lution7 

THE MINISTER OF HIPPI:'-:lr 
AND TRAN PORT <SHRT \  E REN-
DRA PATIL): (a) The Gov rnmC"nt 
hus no sp ifi · information. 

( b' and (c). Th o ~ o 1 f 

the Inten1ation1 Conv ntion 1 or 
the rev ntion of Pollut10n 

of th Sea by Oil, J '954 are 
incorporated i the lndjan Merchi.Jut 
Shipoing Act. A ·cor ling tn thos 
Pl'OV ions no nil or oily mi tur, i;;hQU 
be di charg1 d rom Indian or Io ·e1.gn 
tank r < r any other ship within rmy 
o the prohibited zones sp cifi d .in 
th Merchant Shipping Preven ion o 
pollution of tl1 ·ea by oil; Rul s. 1 !1';4. 
The afor said Act pres rih s "1cna1i-
ties ieviable on ship Ior the '-outra 
vention of those provi ions. 

A composite Convention, the Int r-

national Convention for the Preven-
tion of Polution from Ships, 1973 was 

adopted to replace the 1954-Conven-
Uon. A Protocol to the 1973-Con -ven-
tion was l o adopted in 1978. The 
1973-ConventiDn nnd its 1978-Protocol 

PU port o control pollution of the sea 
by oil and other pollutants. These 
two instruments have not yet come 

into force. India is considering-rati ... 
fying both these instruments. 
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Grnwth of Pa.rthenlum Plant 

20. DR. A. U. AZMI: Will the M.Jn-
ister of HEAL TH AND FAMILY WEL-
FARE be pleased to state: 

(a) whether it is a fact that there 

is an abundant grow:h of parthe llum. 
a poisonous plant, in and aroun-i New 
Delhi as well as in the zoo and Cln 

Mathura Road; 

{b) whether the ~ t 0 p r1.ht>nl m 
is very severe on human beings and 
inhaling the smell of the plan.t or 
nower causes T.B. and Asthama; and 




